PROCEEDINGS OF THE HIGH

COURT OF ANDHRA PRADESH

AT AMARAVATI

SUB: ANDHRA PRADESH STATE LEGAL SERVICES AUTHORITY -
Prajwala, NGO - Nomlmhon of 25 Judicial Officers to participate

in online ?rammg programme  on

~ Trafficking’
- Issued.

READ: 1.

v 2 - “High Court's Letter Roc.No.
. 3i

"Hand Book on Human

" scheduled to be held 28.08. 2{}21 (Saturday) - Orders

Letter RocNo.2137-E1/APSLSA/Estt/ 2021, dated 06.08.2021 from the
~ Member Secretary, Andhra Pradesh. State Legal Services Authority.
'213/50!2021 ‘doted 13 07.2021.

LrNo, 14/‘6?/?:*6 /s EGZI dated 08.04. ZOEi from i'hwe Genera% 5ecr'e?ary Pra Jwala

ORBER ROC. NO 616:’2021

B SPL: DATED:26.08.2021

o Hmnng cansrdered the circumstances smted in the. leﬁzr of the
~ Member Secrefory, Andhra Prodesh State Legal Services Au*rhom'ry ,
Amaravati, under reference 1 read above, High Court made the following

order -

Thz fol iawmg J’ud;cuai Ofﬁcer‘s are nommafeci to. parﬂczpa're oalm&

. 'rrammg programme on “Hand Back on Human Trafﬁckmg scheduied to be held

on 28.08.2021 (Sawrday)
. »asz.l. 'NAME OF THE OFFICER DESIGNATION

|1 | sri MSrinivasuly Naik

| | Secretary, District Legal Services |

Authority, Nel lore

|2. | Smt. EPrasuna

4 sni va:amarmi sninsvasa Rao

11 Addl J unior Civil Judge (3uvemle

Court), Neﬂore

Addl. J umor Cm% J udge Suiiur;)e?

- Junior Civil Judge Udayaglm

PRAKASAM DISTRICT

5. | Smt. P Gayathri

. I1 Addi Junior Civil J udga (Juvemle
< Court), Ongcie =

~ 6. | Sri Tammi‘neni';Vengquswa,@j .

Prl. Junior Civil Judge, AddGNK*

| 7. | Sri Abdul Rahman Shaik

Addl. Junior Civil J ixdg‘ef, Markapur.




SRIKAKULAM DISTRICT

Judge, Family _Couﬁ-—ci.:in—-ﬂI Addl.

8. | Smt. P;}Annaptxrm
District and  Sessions  Judge,
Srikakulam. ‘
9. Smt. K'Jayd L akshmi | Sacrefary, District Legai Sarwces-‘: .
Authority, Srikakulam. e
10. | Ms. Kandikatla Rani I Addl. Junior Civil Judge (Juvgm[g A
' Court), Srikakulam. 8
1. | Ms. T *So'wm)}a SOSphihe | Judicial Magistrate of First Chxss 1
| Special Mobile Cour'*t Sr:kakuk:m
VISAKHAPATNAM DISTRICT
12. | 5ri KRama Srinivasa Rao Special Court for frial of Offences|
under the Protection of Children from
Sexual Offences act, 2012 (POCSO |
| ACT)ZVisakhupa?mm ' ' o
13, | Sri L.Venkateswara Rao T Addl. Chucf Metropolitan Mag;s?ra?e 1
' Visakhapatnam.
14, | Ms. Nirupa Bhanj Deo IT Addl. Junior Civil Judge, Anakapalle. |
115, Smt. NReddy Prasanna Prl. Junior ‘Civii} Judge, Narsi'paf:mmi.k
16. | Smt. D.5ri Ehgram Addl. Junior Civil I nga;:Yz{aina%Chiii'."
VIZIANAGARAM DISTRICT
17. | Smt. M.Madhuri Judge, Family Court-cum-III Addl |
] | District and  Sessions  Judge, |
Vizianagaram. |
18. | Smt. V.Lakshmi Rajyam Secretary, District Legal Services |
| Authority, Vizianagaram. »
19 Sri P.NageSWar Rao Prl. Junior Civil J udge, Bobbili.
20. Sﬁ A.Ramesh Prl. Junior Civil Judge, Pérva?hipﬂram; i
1 21, | Sri D.Dhanardju Junior Civil Judge, Salur.




WEST GODAVARL DISTRICT

|2

Smt. A.Mary Grace Kumari T Special Court for trial of Offences

| under the Protection of Children from
Sexual Offences act, 2012 (POCSO
ACT) West Godavaﬂ at Eluru.

23.

Smt. M Prameela Rani | ' II Addl. Junior Civil Judge (Juvenile

Cour‘!') Eluru.

24

‘Srilsfhaik ijmhini Sharif Junior Cmt Judge, Chintalapudi.

125

Smt. P.Bhanu Sai | Addl. Junior Civil T udge, Palakole.

The Principal D;sfrmf J udges are requested to make necessary incharge

E ar‘mngemen‘rs

=Pmnc:pai District J udges in due course.

To

"—ul

Meeting ID, Passcode and fr‘emmg schedule will be: c:ommumca?ed to the

@

T T

5083
REGISTRAR (RECRULTMENT)
FAC REGISTRAR (VIGILANCE)

The. officers concerned

The Registrar (I. T)-cum-Central Project Coordinator, High Courf of

o Andhra Pradesh (with a request to direct ‘the concerned to upiocd the =

proceadmgs in the High Court's Website)
The Member Secretary, Andhra Pradesh State Legai Semces Authorrfy :

- Amaravati, High Court Premises.

THE PRL. DISTRICT AND SESSIONS JUDGES:

- Nellore, Prakasam at Ongole, Srikakulam, Visakhapatnam, Vizianagaram

and West Godavari at Eluru.

- The Section Officer, Computer Section, High Court of Andhra Pradesh.




